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who wiil aot took to those days with & certain
amount of nostalgin. Those were the days
when the House was not oaly the mirror of the
oation, as indeed it is today, but also a sen-
sitive barometer of its moods and tantrums at
a period that may be cousidered as a ‘water-
sked’ iu its history. Those wers the days when
wa witnessed democracy breaking itself loose
from the precincts and confines of the elite,
percolating to the grassroots, aad imbuing
the common man of India with a new aware-
ancss of his strength and importance.
In such a situation, clashes of isgues and
personalities were inovitable, A meeting
often sparkied with brilliance of which any
Parliament in the world could be proud,
It went to the credit of the House that
despite all those clashes, it never over step-
pod its limits, and it weat to the credit of
the common man of India that ho also was
never swept off his feot, and when he was
called to renew his mandate to the House
he did it with a maturity and poiss that
took every one of us by surprise. In the
context of what is happening in the rest of
the world today, especially in countries
neighbouring on ours, this action of the
voter of India is of extraordinary signifi.
cance,

From those exciting days to the present
is like a journey through choppy seato
placid shores. Maay of us looked to this
occason with great eagerness, but fiow that
we havo arrived, I am soms what afraid of
the prospect. 1am afraid of the going
being too smooth add easy, lest we sink
into a sort of happy insensibility, lest we
fail o resist the temptition ‘to forget the
cléar snd massive mandate that the people
of bndia have given to this House. For, if
we do 5o, it will be a disnster, andl nobody
can prodict the direction that the nation
wifl ke thereaflor. I am eure you will
ngset with mb that we cstinot afford to have
thet, and it must be our endeavour #A
Previdieg Officors, & well as the etideavour
of every hon. Membur ef this Houss, to
medsiire up to the expectalions of our

dhe' Hodbo vn sven kédl, < Todsy our
task appears 10 bo to try 19/ look out and
mmhldm

talents wifl have ampile scops, 10 that the
decisions that may emorge out of the
discussions will prove equal to the exigeacies
of the situation aed provide the country
with the réquired leadership

What we shall Iack in this House
because of the absence of political clashes
we shall have to make up by greator: sware.
ness, greater seriousncss greater depth and
greater articulation.

May I, in conclusion, thank you and the
Prime Miaister and the leaders of the varions
parties and groups for, the many kisd
things that they have said about me.

400 hrs

STATEMENT RE : RECENT
DEVELOPMENTS IN EASY BENGAL

MR. SPEAKER : Shri Swaran Singh.

SHRI S.M. BANERJEE (Kanpus): 1
wish to rise on a point of order. .

MR, SPEAKER :
what ?

Point of ordec o

H
SHRI 8 M. BANERJEE : You are aware
that uader the ruies the Minister has every
right to make a statement sup mofu on say
important matter which he thinks fit. My
paint of order i this, that Calling Attention
Notices were tabled by us ,,

SHRI SAMAR GUHA (Contal)y I’
thé morniig thers was A mosting of s
Opposition leaders, and we ail agreod " tiist o'
statement shoald be made.

BHIR! S.M HANERIEE: ‘Itisan imv
portant matter, it is a delicate matier,
know it. But a discussion should o stowed

othwrwise it rbeomes & v Aeallic,
Coverpmes: makes a st Hnld: we
simply bear §t; 8o, I requast you
cither to Weep the Calling iop Notiohd.

1l
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pending—we bave not been informed of
their disposal-—or the Opposition Member
who who have tabled the Calling Attention
Notices shouid be aliowed to say something
on this.

SHRI SAMAR GUHA : 1 want fo
make this submission. The Prime Minister,
I should say, showed wisdom in inviting
the jeaders of the oppositios parties and we
had an bour's discussion in the morning.
We all agreed that the statement should be
"#nade by the Minister of External Affairs.
‘Rvén the leader of his party was there. This
is & sclemn occasion; it is an occasion for
expression of our firm determination, sup-
port and sympathy to the people who are
suffering and it is in that light that we
should accept this statement.

MR. SPEAKER : According to the
procedures laid down, all of you are aware
that when a Minister makes a statement it
caanot be followed by questions.

SHRI PILOO MODY (Godhra) :...But
by a discussion,

MR. SPEAKER : You are going to have
s general discussion on the President’s
Address, Ample opportunities are available,
SHRI S.M. BANERJEE : There is a
blood bath going on; massacre is going on.
A

MR. SPEAKER : I do not kaow how
far bt will be sdvisable.

PR’ PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS, MINISTER QF PLANN-
ING AND MINISTER OF INFORMATION
ANMD  BROADCASTING  (SHRIMATI
ININRA GANDHI) : May 1 sy that since
this is a matter on which the whole House
fesls strongly, we might make an exception
st sllow the Members to express their
opinion,

MR, SPEAKER : I quite appreciste the
suggestion tande by ths Pricse Minister ; I am
prepated t0 mike &u exception.  J hope you
will a0t ropemt it. This & sm enceplional
exception,

3
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : The
Government of India cannot but bo gravely
concerned at the ovents iaking place so close
to our borders. We can, therefore, under-
stand the deep emotions which have been
aroused in this House and in the enmtire
country.

Honourable Members are, I am sure,
fully aware of political developments in
Pakistan since November 28, 1969 when the
President of Pakistan announced his plan
for evolving a democratic Constitution and
for the transfer of power to the elecied re-
presentatives of the people.

The Government and people of India
have always entertaincd the friendliest of
feolings for the people of Pakistan. We
had, therefore, hoped that a democratic
evolution in Pakistan would follow is natural
course and that the clected representatives
would evolve a Constitution reflecting the
urges of the vast majority of the peopls
expressed through the elections held in
December last year.

However, events have taken a different
and tragic turn. Instead of peaceful evolution
there is now a bloody conflict.

According to . geports reccived, the
Pakistan | Army staried taking action on the
midnight of 25th and 26th March against
units of the East Pakistan Rifles, the pro-
viocial police and the people. The reports
are that casuaities have been heavy, Qn the
moming. of March, 26th, the Radio Stagion
at Dacca was seized by the Army. Thare.
sfler the Radio Station made an anpounce-
ment of 15 pew Marshal Law Regulations
bannlng, among other things, all pojitical
activities, processions, meetings, speeches
and slogans. Complete censnorship of ail
news, Radio and Television programme was
imposed.

More than two regular Divisions of tha
Pakistan Army are deployed in suppressing
the people of Bast Pakistan,  Ouar hearts go
out in to the, people mho are
undergring great sullering.

A !' 3 ¢
W tiuturally wish and hope thet aven o,
this lats siage it would bo pomaible o resume
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democratic prooesses leading to the fulfilment
of the aspirations of the vast majority of
the .people there. We cannot but take note
of the fact that such a large segment of
humanity is involved in a conflict and that
many people are suffering in the process.

Recently, when natural disaster overtook
Bast Pakistan, the Government and the
people of India along with other members
of the international community responded
to bring relief to the sufferings of the people
there.

We are prepared to make our contri-
bution once agamn, in concert with the
members of the lnternational Community or
international humanitarian organisations,
concerned with bringing relief to innocent
victims of conflict,

SHRI A. K. GOPALAN (Paighat):
What is happening n Bangla Desh, East
Pakistan, 1s not a civil war in the real sense
of a civil war, It is a war between military
dictatorship on the one side and the demo-
cratic wishes and aspiraions of the people
of Bangla Desh on the other, In the
election, the people of Bangla Desh voted
for the Awami League and its feader,
Sheikh Mujibur Rahman, aad they fought
the slection on the basis of full autonomy,
feaving one or two subjects—foreign affairs
and defence——in charge of tho Ceatre.
Instead of accepting the result of the
electionl and the wishes of the people, what
Mr. Yahya Khan did was to suppress even
the civil liberties of the people, and from
the statement we understand that even the
shouting of stogans is banned, and hundreds
of peopls are shot dead.

They have also said that  Sheikh-
Mujfbur Rahman hes declared the indepen~
detico of Bangla Desh and called the
people to fight the oceupation forces from
West Pakistan, )

There is apother problem also which
may face our country. That is, people may
vome rrou;\wa Dosh--Last Pakistan—and
whethar they are Hindue or Muslims, to
ive sholter tv them is also & probiem that
will face ys, ayd 1 bope an organisation hes
10 be farmed 0 wa that all help is given 1o
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We condemn the brutal onslaught and
military massacre on the part of West
Pakistan’s military forces and wholcheartedly
support this struggle of the people of
Bangla Desh and call upon the people of
India and the Indian Goverament to extend
all support that should be rendered to the
people of Bangla Desh,

Sheikh Mujibur Rahman has sought the
help of Asio-African countries, in their
struggle for independence, and if this
continues, in course of time, we will have
even to think whetber we will have to sup-
port the independence of Bangla Desh and
try to se¢ that whatever help is possible is
given,

?

SHRI H.N. MUKERJEE (Calcutta-North
East) : Mr. Speaker, Sir, this is, as you
said, an exceptional occasion when you will
perhaps permit the expression of the emotion
of our people in regard to something
which has happened which goes against the
grain of all human decency,

Bangla Desh, to which so many of us
here in this House also belong, is bleeding
in a thonsand wounds because the people of
East Hengal have risen in a kind of revolu-
tion almost without precedent in history and
are now being sought to be punished by
those who do hot know anything but the
law of the junpgle.

Sir, in East Bongal, what had happened
was of & great deal more significance than
what the Government’s statement secms to
raske out. In spite of the natural inhibition
which must be in whaiever Government is
functioning in this countty, 1 cannotusderstand
why the wording of the statement is so life-
loss and how even the evaluation of what has
happened in East Bengal was so much
against the trus state of facts. What happen.
ed in East Bengal is something almost un.
precedented - in history. It was a revolution
by consent. It was as & result of the ballot
that a preponderant, ovérwhelming section
of the pupulation, in a measure which has
never taken place inm the hisiory of elections,
exprossod themgolves in favour of e
autopomoun rights of that proviive., There
took piace spectacles which at’ loast: a
coumtry which sweats 'by the name of
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Gandhi should salute in the manner that is
cafled for at the present moment of time.

You know how when the hartal took
place in Decca and the rest of East Bengal
from the Chief Justice dowa to the Govern-
nor's cook, everybody stopped work. The
person who was appointed Military Adminis-
trator or in some such comparable position
was not given his oath of office, because
the Chief Justice refused. Wo have never
geen in history an example of a united
people functioning in this manner, determi-
ped to go ahead in a peaceful and truly
democratic spirit in order to bring about a
change in their condition, the condition
which they say is one of servitude to West
Pakistan,

* I am not eatering into the merits of the
matter, but we should ajl listen to tho
¢ri de coeur the cry from the heart which
comes from Bast Bengal, the cry of agony.
It is not the sort of agomy which is weak
and humiliating. Sheikh Mujibhur Rahman
said, Bengalis know how to die like human
beings. And, that is why they are fighting
back. 70,000 troops are now engaged in the
task of crushing the resistance of the people
of Fast Bengal. ln this posture of things,
when in East Bengal a new precedent has
taken place in the history of constitutional
progress--You and the Deputy Speaker
were talking about new parliamentary per,
speclives--I hope you and I learn a lesson
from East Bengal, where a revolution by
consent is sought to be brought about and
that sevolution by consent is thwarted by
interests who ase now at the beck and call
of peopls whom we know very well. This
sort of thing is happening. They waat to
make our couvatry wcother battling ground
for interests which want to fish in troubled
witers. Iere is Bast Bengal which waats
autonomy, Mere is East Pengal which
wants an, end to the oppression which has
been extmiwd on it by certain interests in
West Pakistan, Here is Bast Bongal which
wanted sutonomy for iuself. It is be-
ing cewshod, 70 million people are being
saught to be crushed and we sre here only
tatking about the smbarmassment which
might take place on aégount of something
bappening i0 & deighbonring cpuitry, There
is oot a word in the Governmont miatement
of genuine foeling in soaard to. mh who
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are our own peaple. I sperk the same
language as the language which is spokibn
in East Bengal, not me alone, but so many
of us here. And, we are ashamed that the
Government of this copatry makes a state-
ment which makes no reference to the
blood relationship which exista beotween our
two countries. At this rate, this Government
would go ahead in such a maanes that in
the north-gastern parts of our country~}
include in it the area where Dr. Swell is
resident--things might happen which might
create a different sort of history than what
is being looked forward to by certain people
on the other side.

1 wish, thercfore, Government takes a
more understanding view of the situation, I
wish Government says, this kind of genoci-
de against 70 million people will not be
permitted. [ wish Government to announce
hers that they would go to the United
Nations or whatever other forum their
Constitution might provide, Let them telt us
that they are going to those forums in order to
put up the case of the people of East Bengal,
and we shall d> 30  because thsy aad we are
one. We are one people. Mujibur Rahman
has said so many grand things about the
normalisation of relations and restoration of
friendship between India and Pakistan. He did
not want the demoralisation of Pakistan;
he wanied only the trade and other fricadly
relations begitween our two countries should
be resumed. The blackgaurds in that part
of the country, the perfidious peopls who
conduct negotiations in Dacca and then form
the safety of Karachi dectare martial law,
those perfidious peoplo are now going s do
something which, as I said ecarlier, goos
against the grain of all human decency.

1 was not prepared that so soon after
the eloction, which has given them 80 much
of exuborance and exhilaration, they wonld
forget even to express in a kind of humane
manger, in a kind of reasonable democratic'
manper, the sympathy of this country for
he people of East Bengal. [ am very
disappointed with the statement. I hawe
0o hesitation in saying I am very dissppoin.
ted with the statement, 1f what Sbri Swaran
Singhh hav said js the last, word on this
subject this Governmant is mﬁklns & tersidle’
mistake. § hope the Prime Miiser
~f do oot know her chomitig~1 Mipe
chooses At thé end of whatever Hiscussion'We
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have bad #0 far, 1o say sompthing supplement
the stateinént of Sardar Swaran Singh, and
say something more concrete, say something
about what India is doing or not doing in
the international forum about the genocide
and the bloody blackguardery which has
been practised by the ruling junta in order
to demolish democracy aad everything that
is human and decent in our country and in
our sub-continent.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar); Sir, this is the most serious
moment in the history of India and Pakistan
and in fact the whole of South Eastern
region. From what has been reported in
the newspapers and from the statement of
the Foreign Minister we know the immense
suffering of the people of Bangla Desh and
we have 10 express the deep anguish in our
hearts, in the heart of our Prime Minister,
Qur government, all parties here and the
whole people of this country. I think the
Prime Minster should give a litile expression
to her anguish when she makes a statem:nt
to supplemsnt what the Foreign Mimatre
has stated so that the brave fighters of
Bangla Desh, who are fighting against colo-
nial domination, who are waging one of
the biggest battles in Asia's history for
upholding human rights and liberty would
find 3 little solace from the angunished heart
of our Prime Minister.

1 would like to knnw from the Minister
of External Affalrs whether there has been
any appeal from Mujibur Rahman and the br.
ave ghters of Bengla Desh for any help from
Asian countries, whother any such call has
come to our government and whether their
emissaries have reached our government.
Secondly, is it 1ot a fact that the Mujibor
Rabman is exercising & moderating influence
in Bangla Dosh and if he is not helped in
soms way the oxtremist elements will take
oNer, which would not be in the interests of
India? Y hope the hon. Minister will give
& Bitle clarification, Thirdly, will the
Government see that no further arms go by

, Indian Ocean and the Indian Navy will take
tharge of it as our government have done
in the cane of overdlights of arms snd
smmunitions to Bangla Desh. Government
ke their position clear on this.

m‘d India would like to kiow,

Yy
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whether in this moment of orisis the brave
fighters of Bangla Desh have sought any
assistance and whether this goverament is
going to help them, at feast by expressing
our sympathy, 50 that they could carry on
this unequal fight against the dictatorship of
West Pakistan,

DR. V.K.R. VARADARAJA RAO (Bel-
fary): Sir, as a member of the ruling party,
1 riss to express my sense of great grief at
the suppression of democracy which is going
on in REast Bougal today, Almost for the
first time in Indian histary, or the histary of
this sub-contineat, a non-violent movement
has succeeded beyond all expectations, I
would even go to the length of saying it has
sucoeeded beyond what it has in our own
beloved country of India, ‘The leader of
that non-violent movement was catrying on
peacsful negotiations; he was not demanding
independence; he was demaading autonomy
and the redress/of long-standing grievances,
That such a demand ‘should have been met
by the use of brulal force against an unarmed
and wholly non-violent people is unimagin-
able. [ do not think history has ever seen
the Chief Justice of a part of a State rsfusing
1o administer the oath of allegiance to the
martial jaw administrator, I do not think
any radio station, of its own accord, has
ever been taken charge of non-violently by
the leaders of the people as in East Bangal,
Such things did not happen in our owa
couniry during the height of the Gandhian
movement. ‘That such a wholly non-violent
movemeat for the sstablishmeat of democra-
tic rights of the people of East Bengal
should have been suppressed by tanks and
armed forces brought in within a period of
soven days whon negotiations were supposed
to be going on i somerhing which cannot
be imagined.

12.00 hey,

Whether it is our neighbour or dot Is not
the point. East Beagal 5 a pant of the
world and we have procisimed, as the
President was himsalf plensed 0 sny, that
Todia’s voice shall be raised wherever there
is injustics, wherover there is Oppression,
I think, there can be po more outstanding

'umplo of injustice mﬂ oppregsion and



23 Developments in

[Dr. V.K.R. Varadaraja Rao]

the use of violence than what we have seen
taking place in Bast Bengal.

I would like to yemind the hon, leader
of my party that in 1947, when we had not
yet formed a Government of this cousmtry
and when her distinguished father was the
leader of the so-called imterim Government
of India, he called an Asian People’s
Conferente. I happened to be at that time.
One of the 48 Members of the Indian
delegation. That Asian People's Conference
was called in order that the voice of India
might be raised on behalf of those people of
the world fighting against oppression and
tyratiny, There can b¢ no bsiter example
of such a fight =against oppression and
tyranny than what is taking place across
our froatiers of West Bengal. 1 know the
leader of my party and the Prime Minister
of ladia has got at least as much courage,
if not more, as that of her father,

I must say, in this connection, that I
am very much disappointed at the state-
ment of my hon, ex-colleague, the Minister
of External Affairs, in attempling to club
India’s offer of relief for cyclone victims
with the relief for the people who arp
suffering m East Bengal from the armed
attacks of tanks, etc. To give relief to
whom ? Tothe decad people in East
Pakistan ? 1 do not know, I would like to
request the hon. leader of my party to take
a leaf from her father’s book and to con-
venc an Agsian People’s Conference in
order that the last vestiges of colonialism
might be removed from the Asian conti-
npeut and the poople be permitted to live
{froe and self-respecting lives and also
be free to frame their future according to
their own democratic rights,

SHRI KRISHNA MENON (Trivaadrum):
Mr. Speaker, Sir, what we say in this
House has a much vaster audience than [
see in the House and the whole of the
country, ‘There should be no doubt in the
mimds of the peaple that we recognise what
hay bappensd in East Pakistan is a national
fevolufion a national movement against,
¢olonial regitne which has been going on
for some years, ,

1 do not want to take the little time
#het you will allow me i description. 1
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want to submit to the Government that we
should make Jt very clear that we shall
exescise our utmost obligation to provide
the right of asylum to the oppressed people
of East Bengal, whethor you gall them
refugees or whatever it is. We should not
be mercly content with the denial of qur
air spaco arising from the skyjacking and
the normal reprisal that follow. 1 hope, the
Government will take immediate steps to
invoke the Geneva Convention. This country
will be responsible, in a large measure, in
formulating a convention in view of things
happening there,

So long as our diplomatic representa-
tives remain n Islamabad, we should obtain
correct nformation on whica we will be
able to argue the case in the Umted
Nations,

It will be a great mistake at this time
to be cynical and say, ‘We can do nothing
in the United Nations and Parliaments.’
We have to use every forum of the world.
When certamnly a large volume of public
opinion in this country is exercised about
the repression and oppression that goes on
in Mozambique and Angola or in other
parts of Africa, when most of us are sup-
porting the struggle of the Victnamese people
against imperialism or of the Arsb people
against another kind of imperialism, ' how
can we remain unconcerned about the poople
who are next door to us ? 1 am not for a
moment suggesting that we should in any
way violate ternational laws s0 jong as
they exist and we should not promote this
revolution, We should not follow the bad
example of Pakistan and do what they are
doing in Kashmir, This is a spontaneous
movement on the part of the people sancli-
fied by the result of the elections permitted
by the ruling party itself. Therofore, while
it is a revolution by consent in thé classical
sense, it is & revolution which has been
sanctiied by the vote of the peaple sud
there can be no two ways about this. Aad
I do hope that the Pritee Minister will fiad
her way to enable onganizations like the
Indian Red Cross to move out, and i the
authorities concerned sefuss, then other
steps should be taken,

Afro-Asian opision which is exetciged
by colomial rule petsisted in  promoling
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the movements inside inte...,...sal spheres
to draw atlention to the situation where it
not the opporiunity fo govern, it is not the
desire for reform like separation of executive
from judiciary but it is a revolution of the
people, a revolution demanding indepen-
dence. I hope the time will not be far off
when this Government will recognise the
new Government set up by the people and
not make the mistake as in regard to North
Vietnam and East Germany. (/nterruptions)
because delay in these matters makes it
difficult, When 2 government is established,
reasonably established, commands habitual
obedience of the people and is able to per-
form its obligations, even under the
American law, it ought to he¢ recognized
immediately, So, if an appl.cation or a
request is made by the new Government
of East Bengal-—I do now cal it Bangla
Desh because there is anoth:r Bengal—
whatever jt is called, we shoud not tinker
about it and take the risk of recognizing
that Government.

Finally, I want to say, Mr. Speaker,
that we shouid do everything 1 - our power
to prevent imperialist interven ion in these
troubled waters. The British Government
which quit from this part ¢ the world,
first from India and afterwards ‘rom Ceylon
is providing a base for obse: ation 1f the
news is correct, Other Great | ower of the
world are doing the same., 1Im erialism has
got a habit of fishing in troublc ! waters and
our timely intervention and pr test goes a
long way, because interventio so close to
our borders spolls noting but d sater.

I thank you, Mr. Speaker, or giving me

an opportunity to say a fow wc ds.
t

SHRISAMAR GUHA : Sr, to-day I
am one of the happiest men in this sub-
continent becswse 1 had the privilege to
work with Mujibur Rehman for five year in
East Bengal and I was dubbed a mad man
for, as far back as 1952, I wrote a book in
which I said that independent E ist Bengal is
bound to come due to the inter wl contradi.
tions of the two wings of Pakis an. There-
after, I wrote several articles an.t books and
every time . 1 was dubbed as nothing but a
mad gan.  But, Sir, the dregm of a mad
™mAR to-day is being falfilled and that is why
1 fee] very mch happy to-day., .
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The declaration of independence by
Bangla Desh is the greatest event after
Partition of the Indian sub-continent. Per.
haps it will give us a momentous occasion,
& historic opportunity to undo the misery —
I don’t mean Partition, but, undo the
misery of the Partition, Sir, it is an
examplec of a tatal revolution by the tolal
people of Bangia Desh against the colonial
rule of West Pakistan over 7§ million of
that country.

Mujibur Rehman has shown one of the
wonderful revolutionary leaderships the
world has ever witnessed. We all know
when Mr. Bhashani was the leader of the
National Awami League he was creating all
kinds of troubles with the help of the
Chinese, But now all the parties ; the
National Awami League, the Convention
Muslim League, the National League of
Pakistan, the Council Muslim League and
the Jamiat-ul-Ulema, all the parties and
organisations are completely unified under
the leadership of Mujibur Rehman,

It is a matter of great gratification that
now the total civil administration of East
Bengal is under the total control of the
Awami League and their Sangram Parishad,
Only in the cantoament arcas and in some
other urban arcas the 80,000 people of the
army of Pakistan have same linuted control.
May be, with the help of the tanks, with
the help of places and machine guns they
may cause butchery, they may cause mas-
sacre of thousands of those revolutionaries
in East Bengal. But ultimately they will
bave to bow down and surrender to them,
Because, these 80,000 people of the army
will be squeezed by 74 crores the people,

Those who have any elementary idea of
the goographical situation of Bangla Desh
know this. There are many rivers thore,
It is impossible even for logistic reasons to
suppross the total revolution of the total
pppumion there,

1 would remind the Prime Minister that
such movements in the life of & na'ion, in the
history of a nation, do not come always.
1t is a decisive timve. It is time for decisive
action by the leader of the lndian Govern-
ment. I said on many occasions that real solu-
tion of Indo-Pakistan problems does not lie in
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Kashmir but in the revolutionary movement
in East Bengal and in its comcept of
‘Swadhin Bangla,” If the revolutionary
movement in East Bengal succeeds, which
it is bound to, then there will be revolutio-
nary change snd political corretation in the
entire sub-continent, and in the entire re-
Iations between India and Pakistan also,

I do say that immediately the Govern-
ment should give recognition to the inde-
pendence Republic of Bangla Desh. We
have to se¢ what are the conditions that
a nation and a people must fulfi! to exercise
their complete sovereignty and to prociaim
their soversignty. It is to be seen that the
Awami League secured 162 Membership,
more that the total majority of the member-
ship that represents the Pakistan National
Assembly.

Therefore, if the internationally accepted
democratic principles have any meaning,
those peopls of Bangla Desh have every
vight to declare and prociaim themselves as
an independent and sovercign State,

They are in physical control of the land
of Bangla Desh completely. They are in
physical control of civil administration hav-
ing total loyalty of the total population
there, They have their own government and
own flag. All the conditions fulfiling
sovereignty are all present there. Therefore
they have every night in thé real dempcratic
senie to declare themselves an  independent
country and Indla has also a right, accord-
ing 10 the International principles to accept
and dceord recognition to that Independent
State of Bangla Desh.

This is a delicate matter, 1 don’t say
India should jump on East Bengal with
her military, Short of military intervention,
short of going against international code
and diplomatic relations, India should go
all out to give all possible help to the
people of Tast Bengal and the revolution-
arios there,

1 would suggest a8 fow things. Indis
should immediately mobilise world opision,
I would remting the Prie Winister
about this, This i the first tixge the Raders
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of Bangla Desh have requested Judia,
Ceylon and other Agistic and wotld
countries to extend to them alf kind of help.
They have declared it openly, Therofore
this 13 not something against the will of the
people of Bangla Desh. The soversignty of
the Independent Govt. of Bangla Desh has
gat to be recognised,

I would also request the hon. Prime
Minister to take the matier of the genocide
of the civilian people and the massacrs of
thousands of innocent freedom-lovers of
East Bengal to the UN Human Rights
Commission immediately and without any
further delay.

I would also request the hon. Prime
Minister to request the Government of
Ceylon as also the Government of Britain
not to ailow the Colombo port and the
Maldive islands to ferry arms and ammum-
tion and the Military personnel of West
Pakistan into Fast Pakistan, 1 would request
Government to invite the attemtion of the
other Government to the fact that the
Pakistan Navy may not be allowed to
operate 1 the Bay of Bengal and 1 the
Indian Ocecan to carry the murderers, the
killers and the butchers from west Pakistan
to East Bengal.

! would also make one other request.
I know that thousands of Bengalis of
Bungla Desh are terrorised, dnd thow
terrorised Bengalis have taken shelter sear
the Karachi airport. They do not know what
will bappen to them. They are also being
butchered.  Therefore, [ would request
Governmen! to petmit them a saft passage
through India ovor-route ejther by train
or otherwise and by giving them all sorts of
facilites for going back to thetr homeland,

In conclusion, { would say that this is &
moamentous occassion. Let us net failda
this historic moment. Lot the Rrime Minister
act as a courageous daughier of Mother
india, raise the bunner of defecding revetn-
tion in Bengla Desh and sct up o the dywn
of a future fndia,

My sslute to Bangla Desh ? Jai Bangla:
Jai  Hindt ? Mujibur Rahmon zivdabod;
Netaji zindabad! Netaji is the inspieation of
Mujibur Rahmad. I pérsonally koow tsal, -
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SHRI AX. SEN (Calcutta North West) ;
This is oot merelya grave moment but a
very proud moment, and we are all happy
to ses, though very very angwshed, that an
eatiro sation has risen 1n revolution, and
merely revolt, agamst the oppressors who
have been exploimg them for ycars and
decades. Many of the areas which are
now crimson red with human blood are
known to us personally. There wete scenes
in them in our struggle for freedom, where
thousands of martyrs had shed their blood
under the Beitish bullets. Happily again,
those are the scenes again where the bullets
of West Pakistan have come to now down
millions of innocent people who only want
to five like decent citszens and want to
cherish the great rights to which they are
entitled. What have they done? They have
meorely voted their leader to power. They
have voluntarily given all the authority to
that leader. He did not wrest authority
by military force like Ayub Khan or Yahya
Khan. People gave all authority to him
voluntarily, and the consent of the people
was writ large every where. When these
great leaders of the maiutary were there in
Past Pakisan, they saw ith their own eyes
the flag of Bengla De: ) flying aloft every
house and every building, sxcept the Govern-
ment House and the mi itary headquarters,
and as a punishment, he military have
unleashed the engines of var on an entirely
innocont people who rumber about 70
miltion. Millions of wo 1en have come out
into the streets, and + o are all proud of
them, They are the f ysh of our flesh
aad the blood of our blod 4, They are peaple
who atill speak one of cur languages. The
songs that they have b :n singing on the
radio have inspired our p ople for ages. And
theer are the pcople to lay who are going
butchered by thete brigar 18 brought across
the sous and armed wi h foreign arms for
the purpose of killing t} :se innocent indivi-
duals, men, women and hildren,

1 recall those duy: when our Prime
Ministar’'s great father ¢ lied the counscience
of the world to unite aga ust the Dutch who
forried scross the sea their soldiers to
suppress the Freedom mo emet in Indoncsis.
Thnt moment has again arrived. | would
shiwkl to oud Prime Monister to take the
same eadomislp, :
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But this is not the voice of Bangla Desh
alone, This is not the voics of West Bengal
alone, It is not our individual voices, but the
voice of Asia, the voice of the colonfal world
which is speaking out to the whole humanity
for succour and help in their hour of dis-
tress and in their hour of enslayement,

Therefore the Prime Minister will be
giving that leadership, which she has given
to the country, to the whole of Asia if she
takes courage in her hands and calls for a
total human eondeavour againts this oppres-
sion and this conspiracy to cnslave an entire
people.

This is not a moment for India alone
it is moment for the entire [ree world,
and if we rise, then we shall always
be remembered as a people who merely
not shouted our help to the oppressed
but have actually shown how that
sentiment can be translated into actiom.
Therefore, the time for action has come, not
merely extending our sympathy to those rela-
ted millions across our borders, They are
closely related to us, they are friendly to us,
they need our help,and if we deny that help
to them today, we will not be forgotten by
these free peoploe in the future,

Let us organise ourselves and give all
the help we can unofficially. Let Government
as on institution rise up and stop ail flow
of arms into East Pakistan, blockade, if
necessary, those ports and seize those ships
which carry iethal weapons for the purpose
of butchering an innocent people. That is a
duty we owe by reason of our allegiance to
the Charter of the UN, by virtue of our
protestation in the past and by our being a
signatory to the Genocide Convention. That
enoias on us 10 put & siop 10 genocide in
any part of the world, parccularly when it
Is practised on a people who are 50 near
and desr to us.

The words of the External Affairs
Ministér, though very encouraging, though
full of sympathy, have frankly disappointed
many of us. I share the sentiments of prof.
Mukerjeo when he said that 8 much stronger
Iangusge is neaded, & much more decesive
voice wis expected to meet a situstion
w!aie: is unparalisled in the history of the
world,
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I remember when the French Revolution
started and the shouts of the paris mobs
teached Varsailies the king asked : ‘Are the
people in revolt 7' His Miaister said, ‘ No,
sir; it is a revolution !’ Prof. Mukerjee will
remember that.

Therefore, this is not merely a groan
and anguich of a people who have been
exploited for years this is the voice of revo-
fution of an entire people which cries out for
not mersly succour and sympathetic words
but positive action so that the conscince of
the world awokes and frowns upon and
destroys those very people who, armed with
froeign arms have descanded themselves
upon innocent people to butcher them,

SHRI XK. MANOHARAN (Madras
North) : The statement of the Minister of
External affairs is not only not convincing
but, I am rorry to say, terribly dis.
appointing. The concern and feeling of
the House have alrcady be¢n manifested
by 80 many speakers who have preceded me.
Shri A. K. Sen who spoke just beforc me
has said that strong language is required to
be used. 8o far as I am concerned, what is
required is not strong language, but strong
action to be taken, whether it is visible or
invigible,

The ballot which has given status, recog-
nition, position and independence to the
people of East Bengal has been snatched
away and killed by the bullets that have
been poured ceaselessly by Islamabad.
what is going on in East Bengal is not
just a fight between some people in East
Bengal and the military regime; the eatire
people of East Bengal in a full, complete,
total cffort are waging 2 war against certain
military goondas engineered by the Presi-
dent of Pakistan, Yahya Khan,

In this context, what aclion could the
Government of India contemplate? This is
the question which must receive the attention
of the majority of members here. I want
to stress one peint very clearly, Already
the Government of India has been accused
of instigating the people of East Pakistan
Py means of an open declaration that we
are for the people of East Pakistan, I am
sure we are spoiling and ruining the cause
of the prople of Bast Pakistan, But secretly
or otherwise what action the Goverpment

MARCH 27, 1970

East Bengal (Stast) 32

conid think of taking, we must lecave it fo
the Government of Indis.” Let us not
embarrass the Government in that particular
position.

So far as political parties in this sub-
continent are concerned, I think public
opinion ¢an be created against the genocide
that is being unicashed in Bast Pakistan,
for which each political party can contribute
a lot. All party conventions or all-party
meelings can be held and through them we
can moblise public opinion. We can focuss
the attention of the entire sub-continent
people, and we can show our moral sympathy
with the people of East Pakistan. As to
whether something more than mere moral
sympathy can be given, that has to be left
to some secret agencies or international
agencies,

That does not mean that the Govern-
ment can keep quiot. It can diplomatically
move the 1sue. Govenment can raise the
issue in the Unitea Nations in the Human
Rights Comunission or any other forum
which is suitable for focussing attention on

what is going on in East Pakistan,

We had a meeting 1n the morning with
the Prime Minister. The Prime Mnister is
much concerned about it, and the External
Affairs Minister is equally worried about
it, but in spite of this, the statemeat has
disappointed us terribly. So, I request the
Government of India to pay some more
consideration, and copvey the sentiments
expressed by the people and the Members
of this entire august body to responsible
bodies, especially the Asian-African coun-
tries and mobslise world opinion,

While I say this | am not asking the Go-
vernment 10 interfere in the internal affairs
of any country, Now it has ceasod to be an
internal affair of Pakistan becauss lakhs and
lakhs of People are being machinegunoed,
children heve been massacred and ladies are
being butcheréd and molssted. We can take
it up from the angle of human rights, and
on that basis. I think the Government can do
a lot for the peop le of East Pakistan, L&t ys
create goodwill and thereby lot us establish
your contacts with Bast Pakistan and Show
ours sympthy (0 the People of REast Pakis-
tan.

SHRI SAMAR GUHA

No longss
East Pakistan, but Bangia Desh,



38 Developmenss in

BHRI K. MANOHARAN : Mr. Ssmar
Guba bas got his association with Rehman,
sud Bo havevery sight lo say 0.1 have no
objestion te call it Bangla Desh or anything,
but as it is today let 18 call it Bast Pakistan,
and lot us see that Bangia Desh also comes
fnto being ¢o the satisfaction of the en-
tivé poople of the sub -continent.

SOME HON. MEMBERS rose...

MR. SPEAKER : Only a few Memb-
ers sought Permission to ask questions or
clarifications, but it has developed into a
regular debote. That is the difficulty when
you make an exception, that it develops
into a debate.

SHRI P. K. DEO (Kalahandi): It
is an important event, and every party should
be allowed.

st oy oW el (wragR) ¢
weqe AT, g X qfeerm ¥ O we-
i’ gk & 9% o W T wo e
T § | o w aifee ¥ @ @
§, TN AT g owiE WY A W
ey § | e STy ag A § e dma
afexs s § W feafr Y€ w7 frewr-
et § i afem & or s A D
g SR wmg €3 % fe ofsmm &
arq frar & avew o 1 wa Wighe
& 9 qgaT wIW ¥ wwAT 97 7 og w1 fin
qfieea & g ST 3 W R
¥ xufg g # wfecne & wwme
T W gT SR O T W iR
frwe® Fow gromwr v @ T fS
arfieeam ¥ afewrs gy #30 WiT -
aoiYY ¥ W7 WER AEE ®TAR PRt o
g v ¥ agt w7 wEw wien ) feRy
ww o wenel & gl wrh wehe Wie
wroeY ¢ ovl wx faar g fa R
ot aorl wrk §, o9 & o Qur wwer § fe
Yaw swamew oy ) wor aff ey o @
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g, afer, wvay wEveg, A ACXY Wy
£, ot g s § S oy o e
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W 3 g £

DR. HARI PRASAD SHARMA (Alwar) ¢
The response or this House bas been littls
more acute. we had been a little more
emotionally involved then some cold-seas-
oned diplomats in distant countries. I do not
think we need a lot of explaining it, Our
sesponse has been so acute because of the
attack on our fundamental values. Some
of the basic things which we hold in
esteem are being attacked. It is not only aa
attack by the Pakistan military junta agatnst
the other Part of the country but the valuwes
which we Loid basic are also under attack.
We have all along championed the causs of
the freedom of people all over the world.
we have also chosen one definite path of
independence which we hold clar and stih
continue to cherish, The peopie of Best
Pakistan have been waging a wmon-violeat
disciplined struggle against the oppressicn
by the other part of the country and I think
the responss which this coustry ought to
hold to our neighbour should be » lite
more on the positive side.

There will be other problems coming
up very soon, Events will be over-taking us
if'we do mot make decisions st the right
movement and if we posipons things. May I
sommpbd to the attention of the Gowg.
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ment the proverb that justice delayed 1
justice®denied ; delay will be denying justice
to the people of East Bengal and to their
aspirations.

There would be another problem which
would be coming up very soon--the
question of ‘the Tecognition of the de facto
Government of East Bengal. I think the
Government  showld be prepared. We do
Bot want to go int¢ the thenretical discus-
sions on recognition and the requrment that
a nation needs for recoghition. It can
easily be recognised that the four basic
norms which are to be fulfilled for recogni-
fion are there, The people of East Pakistan
have B territory; therc is a definile popula-
tion there; they have a definite ethnic
identity and therc is the de¢ fucio control by
the Govermment, if | may say so of Mujibhur
Rehman, Because of normal resiraints on
Governments if they feel that they should
not say too much it is understandable
but 1 should point out that :»f we do not
take sieps at the proper time, we shall bo
bstraying not only the interests of our
ncighbour but we shall also be betraying
our own basic, ¢herished preccpts. This is
pot the first instance. When similar develop-
ments took place in Indoncsia, we did take
‘positive action. We did not have to send,
‘nor &id we io’fact send, any armed forces,
“Thete is always ahother line of action.
‘thete was a conference of the international
‘community which was convened in New
'Dethi. I think the least we can do Is to take
some stéps in that direction, 1 should only
sufiggest that whatever the Government doés
‘should be Hone recognising fully the feelings
of the entire population of this country and
fhouwlt ‘Be 'such that we might not be
‘ashamed of in years to come.

t GHURE  SHYAMNANDAN MISHRA
i {Pwgosteai) ¢ Mr. ' Speaker, Sir, I have mo
~hesitdtion in sAying that the stwtement made
by thir Goyeroment is pale and snaemic, « 1
would even aay that it is difeless and it is
particularly amazing that it sheuld be so
from a QGovernment which with all its talk
of massive strength behind it.

I would also like to prefuce my temarks

. by = few words because hare we have Jbeen
errdd lightly on the, side of cawsion, We
have never spoken ill of Pakistan. Even
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today, if we olfer any remarks it is oaly with
a view to getting it out of the trouble in
which it has deliberately landed itself. Bat,
at the same time, we cannot pehave like the
French noblemen who, when he was informed
that a revolution had broken out, said that
he had decided to ignore it. We canoot
shut our eyes, as it has been very emphati-
cally pointed out by other hon, Members, to
the genocide going on our borders. to the
rathiess suppression of moman jiverties and
democratic urges and aspirations of the
people who were till the other day our kith
and kin, the very members of our families,

We cannot also shut our eyes to
the clear attempts dc  undo  the
democratic  elections which had been

held recently in that area and particu-
Jary to the serious developments into to
which may bhave many dimensions on our
borders. 1 do hope that the Government
would be keeping & watchful eye not only on
our eastern borders but also on our western
borders, because it is not a moment only to
think about certain developments that are
taking place in a particular area but they
have a tendency to proliferate and to spread
in some other areas in other ramification.

I would aiso like to hope that the
Government would take steps that the out-
side powers like the GENTO or the SEATO
do not intervene in this matter in any way
and croate an excuse for being on the neigh-
bouring soil to the menace of all of us,
*fhat is another thing'which the Govérnment
will huve to keep in mind.

Now, ever we might say either on this
side of the house or on the other side of
the house must be in such a way that they
are not construed 1o be in anywdy pronotin-
cement of a nature which might thetp the
encmies of some of the healthy trends that
are under way in Pakistan before the pedple
because we are always painted as & perpetual
enemy of Pskistan. Aund if such thiugs are
said here which might be construed both to
their advantage, that is, the advantdge of
the enemies of  those heahhy, trends, then
we would not be able to do a distinct
sotvice to thoss democratic urges’ ond
aspirations which are wnfolding thempciyes
in Pakistan.

v o

[} A [
Lastely, my party would Yeels satifisd.
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even though the statement made by the
Government is not satisfactory in any
manner--gnd wé will satisfied if weo have an
inkling of the fact that the Government has
a real understanding of the situation in
Bengla Desh and it is in closs touch with
the fast developing situation there, because
with their real understanding‘and very real
alertness on the part of the Government we
hope everything else would follow. We would
not ask the Government to say more on
this occasion.

Fipally, we also cannot relent in our
duty to project the fact before the internatio-
nal communmity that there is now a total
ruthless suppression of human liberties and
the appropriate manner in which it can be
projected before them must be taken recourse
to as soon as possible. The Government,
1 have no doubt, will not despair of the
diplomatic moves that may be set in motion
on this account, so that the situation there
15 brought under control and the democratic
rights and aspirations of the people are
brought to a consumation, as they were
trying to do, through the resuits of the
election, without much Joss of human Jife,
Let me convey on behalf of my party—now
1 find there is total solidarity in this House,
not only this House but in the country out-
side too—that the people are suffering there
for having waged a courageous, self-reliant
and powerful movement for the expression
of the sovereignty of the people. The move-
ment acems to be so powerful and self-
relicant that the Government of Pakistan can
never bhave the excuse of saying that it is
being backed by outside powers, Rather I
am afraid the Government of Pakistan may
arm itself with the support of the outside
power. to suppress them. The movement is
bound to be self-prapelling and self-relicants
and uitimately it is my hope that the move-
meot will succesd because of the moral
strength that has been built in the people.

SHRI S. A. SHAMIM (Srinagar) : Mr.,
Speaker, my heart bleeds for my brethren
in Bast Pakistan and I share the agony and
snxiety of this House with regard to the
happenings in East Pakistan, Byt 1 must
say that ) am aot carcied away by emotipn,
Jap:thie great hour of crisis faciog the millions
of .peopls in Bast Pakistan, we must not
fope our head; we must ot bo cartied away
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by emotton. Bvery word uttered in this
House should help to promote the freedom
struggle of East Pakistanis, rather than give
a handle to men like Zulfiquar Ali Bhutto,
that destroyer of our Fokker Friondship,
that destroyer of Indo-Pak relationship and
that destroyer of Pakistan ultimately, to
label Mujibhur Rahman as an Indian agent. I
was a witness to the revolution in Pakistan in
1969 when only one charge was levelled agai-
nst Mujibbur Rahman in the Agartala coasi-
piracy case that he is a spy, an agent of
india. Our remarks here should not streng-
thon the hands of Bhutto. (Interruption).
Let us not lose sight of the harsh realities.
Let us not Jose sight of the existing coadi~
tions in Pakistan. So far we have got enly
a port of the reporl; we have not got
the fullest report you to what is happening
in Bart Pahlistan, whether that great free~
dom fighter Muyb 1s alive or not, whether
he is in the hands of Pakistanies er not.
Let us not rush with suggestions that we
should recognise East Pakistan, I am giving
expression to my views in this case.....,
(interruptions)

SHRI SAMAR GUHA :
isolated voice,

Yours is an

SHR1 S. A. SHAMIM : 1t may bea
mipority voice. Still, let it be registered. 1}
have my democratic right to convey my
voice of dissent. In the same way as you
express your views, 1 have my basic right to
oxpress my view,

Suggestions have been made that the
case should be referred to the Unpited
Nations, [, as a Kashmiri, know what the
United Nations does in situations like this.
They make a mess of the whole thing.
What have they done in Kashmir ? You
went to the United Nations and you ex-
pected a solution in ecight days. Now 24
years have passed and still you have got
found any solution.

The people of East Pakistan are facing
aggression. ‘They are facing the imperialist
imirigues. This is not the way to rush with
suggestions ‘‘let us accept’ or ‘““let us not
accept”, At this stage our agony and anger
should fiad restrained expression. 1 am in
full agreemont with the government and )
appreciale the stand taken by the government
I would like to say to the Foreign Minister
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that the restrained tone of the statement is
the need of the time.

Mujibur Rahman, who bhas started the
movement, necds the sympathy of all of us,
He never staried the movement on the
understanding that Indian Parliament,
Indian Government or the Indian people
will rush to his aid witharms, Heisa
brave individual, From whatever little I
know of him, he is brave enough to fight
against Pakistani imperialism, to fight
sgairist Pakistani army. Our expression
of sympathy is there and it is placed on
record. T am sure he will draw sustenance
from this that the Indian Parliament, the
ropresentatives of India have expressed
their sympathy and their agony on what is
happening in Ea;t Pakistan,

In this hour of crises let us not forget
that we have situations in this country
which can be exploited by those whom we
are accusing today, in Bengal and in other
parts of the conatry, Are you not aware
of the implications of supporting the right
of secession to one part of the counfry or
the other 7 1 do not support secession and
1 do not agree that it should be done.........
(Interruptions).

SHRI SAMAR GUHA : Seven and a
half crore of peoople are declaring their
independence. You have no right to say
what you have said......(Interruptions).

SHRI 8. A. SHAMIM : This Govern-
ment has recognised the Yahya Government,
This Government has not withdrawn its
recognition of Yahya Government up to
this day. Iam spesking consciously and
1 am speaking with a full sense of responsi-
bitity. Ifor one would not support 1he
right of seoession. We have to study
the implications, fegal and political, of
what you are saying. My heart goes to
the people of Bengal and 1 am grieved by
what is happening in East Pakistan. But
gur expression should be a dignified
expression, our expression should be a
resirained expression. 1 convey on my
behilf tlat in this battle against Pakistan
agmy, fo this battle against Pakistani
imperialism, the Indidn people, the people
of Kashmir in particular are with Mujibur
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Rahman, that great hero, that great freedom
fighter.

SOME HON. MEMBERS rose—

MR. SPEAKER : This cannot go on
indefinitely,

SHRIP. K. DERO: I would like to
place before the House the views of my
party.

MR. SPEAKER : He forgets that 1
have allowed all the major parties and also
a few important members.

SHRI P. K. DEO : Ours is a national
party and we would like our views to be
recorded here.

MR. SPEAKER : I will give two
minutes to Dr. Melkote and Shri Deo.
After that the Prime Minister will be called.

DR. MELKOTE (Hyderabad) ; We
have to understand in the proper perspec-
tive what is occuring in East Pakistan,
When we consider the developments in
East Pakistan we have to remember our
own past, when we were under colonial
rule and the British dominated us and
used such force against us as thcy deemed
fit. At that time we expected the govern-
ments all over the world to come to our
support and whenever we read in the
papers that such support was forthcoming
from some foreign governments in our
travail in 1930 and 1942 we felt most happy.
At this juncture we shall bé failing in our
duty if we do not express our feeling of
sympathy and support to their cause, They
have democratically shown that they heve
got a maujority and they are fighting &
battle in 2 non-violeat manner, It will be
8 sorry day in India, to whom the whole
world looks for guidance, falls to give
encouragement and support to the pesdple
who am waging a nom-violent struggie
against A military dictatorship. That s
the point that I would like to make before
you. It is the daty of the people df Indis
and the Governmant of India to help the
oppressed people of East Bengul wherd the
battle is going on. The Governtmmt has
failed to express our sentimedts. ndeguntely.
This is an octasion whet the suppert in
overy pomible manner has got to.belex
tonded quickly to the poople of Hawt Pougal
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who are ralsing & battle for independence
in 8 very dignified and non-violent manaer.

I support all the Members who have
spoken of this. But I must say that the
statement made by the External Affairs
Minister is both insufficient and inadequate,

MR. SPEAKER : I have just received
the news from the P.T.L, I think, it is
coming from our own teleprinter, It says
that the East Bengal leader Mujibur
Rahman has been arrested, Radio Pakistan
announced today...(Interruptions).

SOME HON. MEMBERS :
Shame !

Shame,

MR. SPEAKER : The arrest was made
after mid-night last night. Shri P. K. Deo.

SHRI P, K. DEO : Mr, Speaker, Sir,
on behalf of the Swatantra Party, I associate
myself with the spontancous and popular
upsurge of 75 mullion people of Bangla
Desh and support their aspirations for
autonomy for which they got a clear
mandate in elections of December, 1970.

When 1 speak of Bangla Desh, I remem-
ber Pakistan which is a geographical
absurdity and the partition of the country
on the basis of religion which might have
been accepted by the Congress to steép into
the shoes of the Government, But we who
surrendered everything., whatever our fore.
fathers built, at the feet of the mother-jand
far ths integration of the couniry cannot
reconcile ourselves to that situation,

In thig grave momeént, I remind the
Gavernment of Indix (0 take & Jesson from
the follies they have made on the iliegal
occupation of Tibst by China or on the
rape of Hungry or on the aggression of
Czochoslovakia, and not to tos the wrongful
line that they have taken in the past, They
should rise to the occasion and they should
fully support the aspirations of the-people
of Bangia Desh.

At this moment, I request the Governme-
monaemfofmm:mmrmw take
he carliest appeitunity o rise fhis question
wmmmm mmm u the
Uaited Natiomy and fa the  Afro-Asian
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Conference and in all other international
forums, and at the same time to send ail
sorts of relief and medical aid to the people
there.

Lastly, I salute those brave martyrs who
are laying their lives for their motherland.
I have full sympathy with them,

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF HOME
AFFAIRS, MINISTER OF INFORMATION
AND BROADCASTING  (SHRIMAT]
INDIRA GANDHI): Mr. Speaker, Sir, first
of all if, 1 may say so, you have the
House, some news we have received......

MR. SPEAKER: I thought the office had
sent it to me to announce it. I do not
know,

SHRIMATI INDIRA GANDHI: The
point is that this news has come through
Radio Pakistan and, thercfore, I cannot say
whether it is true or not, We should not
automatically take It as true because it could
be just propaganda.

Sir, strength does not lie in words, If
my colleauge Sardar Sahib has not spoken
with passion, it is not due to lack of feeling
either on his part or on the part of the
Government but beacause of the fast that
we are deeply conscious of the historic
importance of this movement and the serioy.
sness of the situation.

Somethiug new had happened in East
Bengal—a democratic action whers an entire
people had spoken with almost one voice.
We had welcomed this, not e we
wanted to inteifere in another country's
affairs, but, becanse those were the values,
asone of my hon friends pointed out, for
which we have always stood and for which
we have always spoken out. And we had
hoped that this action wotld lead to a pew
situation in our neighbouring country which
would help ©s to get closer, which would
help us to serve our own people better and
create an eniirely new sitnaiion in this sube
continent, As our statement has said, thiy
did not happen and & wonderful oppost
for mlz tmmd“m of ;ﬂﬂnmm )

. . oo
which is tragio, which i ’ :ﬂd about
which we cannot find strong.’, endigh wonds
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to speak. This agaih is a new situation but
in a differnt way, It is not merely the
suppression of a movement, but it is meeting
an unarmed people with tanks, We are in
close touch, as close touch with the events
&s is possible in such a situation.

I am sure hon Members will understand
that it is not possible for the Government to
say very much more on this occasion, I
would like to assure the hon Members who
asked whether decisions would be taken on
time, that obviously that is the most impor-
tant thing to do. There is no point in
taking a decision when the time for it is
over, We are fully alive to the situation
and wo shall keep constantly in touch with
what is bappening and what we need to do.
I agree with him also that we must not take
merely a theoretical view. At the same
time we have to follow proper international
norms. Various other saggestions have been
made about genocide and so on, about which
we are fully conscious and which we have
also discussed with the leaders of the
Opposition. At this moment T can only
say that we do fully share the agony, the
emotions of the House and ther deep
concern over these developments, We have
always believed that freedom 1s indivisible,
We have always raised our voice for thuse
who have suffered, but, (2 a serious situation
like this, the less we, as a Government say,
1 think the better it is at this moment. [
can assure the House that we shall keep in
close touch with the situation and also we
shalf keep in close touch with the leaders of
the Opposition so that they can continue to
give us their suggestions and we can also
give them whatever knowledge we are able
to,

13.00 hrs,
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING, AND
TRANSPORT (8HRI RAJ BAHADUR):
With your permission, Sir, I rise to announce
that Government Business in this House
during the week commencing from Monday,
the 29th March, 1971, will consist of -

(1) General discussion on the Orissa
Budget for 1971-72,
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(2) Discussion and voting one

(a) Demanlls for Grants on Account
(Orissa) for 197172,

(b) Supplementary Demands for
Grants (Orissa) for 1970-71.
(3) General discussion on the West

Bengal Budget for 1971-72,

{4) Discussion and voting on:

(o) Demands for Grants on Account
(West Bengal) 1971-72.

(b) Sopplementary Demands for
Grants (West (Bengal) 1971-72.

(4A) General  discussion on  Mysore
Budget for 1971-72,

(4B) Discussiop and Voling on;

{a) Demands for Grants on Account
(Mysore) for 1971-72,

(b) Supplementary Demands for

Grants (Mysore) for 1970-71,

(5) Consideration and passing of the
Imports and Exports (Control)
Amendment Bill, 1971, as passed
by Rajya Subha,

(6) Consideration of any item of Govern-
thent Business carried over from the
Order Paper of 27th March, 1971,

(N Discussion on the Motion of Thanks
on the President’s Address.

(8) Consideration agd passing of the
Labout Provident Fund Laws (Amend-
mend) Bilt, 1971, -

d—-h-——-u

13.01 brs.
ELECTION TO COMMUTTER
Rupsex Boarp

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) ; I beg to move:

“That it purssocy’' oF eub-pstion-
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